Annexure-8
List of operational creditors (Other than Workmen and Employees and Government Dues)
Name of Corporate Debtor: Ramalingam Construction Company Private Limited
Date of commencement of CIRP: 30-10-2025
List of creditors as on: 17-02-2026
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Stay order was passed by
Hon'ble NCLAT, Chennai
on 06.11.2025. As a result,
no claims were admitted.
UCON PT Structural
1 System Private NA 11.11.2025| 2,924,779.00 0.00 Unsecured 0.00 0 No 0 0 0 0 ) Subsequently, through an
Limited order dated 17.02.2026 ,
Hon'ble NCLT, Chennai has
allowed the Application
for Withdrawal under
Section 12A.

Total 2,924,779.00 0.00 0.00 0.00
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